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MADAM SPEAKER: Now we take up Item no. 14 − Shri Kamal Nath.

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI KAMAL NATH): I beg to move for leave to introduce a Bill to
provide for the establishment of the National Road Safety and Traffic Management Board for the purpose of orderly
development, regulation, promotion and optimization of modern and effective road safety and traffic management system
and practices in relation to the national highways and improved safety standards in highway design, construction, operation
and regulate high standards in production and maintenance of mechanically propelled vehicles and for matters connected
therewith or incidental thereto.

MADAM SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the establishment of the National Road Safety and Traffic
Management Board for the purpose of orderly development, regulation, promotion and optimization of modern and
effective road safety and traffic management system and practices in relation to the national highways and improved
safety standards in highway design, construction, operation and regulate high standards in production and
maintenance of mechanically propelled vehicles and for matters connected therewith or incidental thereto."

 

The motion was adopted.

SHRI KAMAL NATH: I introduce*** the Bill.


